IN THE CANTHAL AQAINISTRATIVE TRIAUNAL, Jalkde RENG, Jal#la,

Dats of order 14,12,94
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Unian of India & Others ‘Rezspondents,

Mr. S,Kumer : Counssl vor thz applicant,

CORAL
Hon'hbls Mr, Gopal Krishna, Msampb:r (Judicial)
Hoa'ble Mo, 0.9, Sharme, Mzmber (Administrative)

PiR H.N'RLS M, GOPAL KATISHNA, M

applicant in this application u/s 19 of the aAdministrative

Tribunals Act, 1225
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he impunged arder dated
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10,9.21 (Annzurs A-1) in so far az it o to the denial
of incentivss to him and has praysd for a direction to the
respondeznts to allow th2 paymeznt of incentives duz Lo him

including arrears, During the course of arguments, the

learnad counzzl for ths applicant praysd
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or psrmission to

e

withdraw thiz 0A, Psramission to withdraw the OA is granmtad,

L . .. .
This application stands dismissad as having bazn withdrawn,

, Crigishre
(0.P, SHARWMA) (GOPAL KRISHNA)
MEMBER(A) ‘ MEMB2R(J)



